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SHRI BHAGWAT JHA AZAD:  Sir, I introduce 
the Bill. 

 

The House then adjourned for lunch at 
seven minute's past one of the clock. 

The House re-assembled after lunch at thirty-four 
minutes past two of the clock 

[The Vive-Chairman Dr. (Shrimati) Naima 
Heptulla  in the Chair], 

THE  CONSTITUTION   (AMENDMENT) 
BILL, 1982  (Insertion    of new article 343A) 

SHRI SYED SHAHABUDDIN (Bihar): Madam, 
I beg to move for leave to introduce a Bill further to 
amend the Constitution of India. 

The quesiton was pm and tlie motion was 
adopted. 

SHRI        SYED        SHAHABUDDIN  : 
Madam,  1  introduce the Bill. 

THE CONSTITUTION (AMENDMENT) BILL,   
1982  (to amend  articles   16,19, 30 and omission 

of article 347) 

SHRI BISWA GOSWAMI (Assam): Madarn, I 
beg td move for leave to introduce a Bill further to 
amend the Constitution of India. 

The qnestion was put and the motion was 
adopted. 

SHRI BISWA GOSWAMI: Madam, I introduce  
the  Bill. 

THE  PROMOTION  OF  SECULARISM 
BILL,    1982 

SHRI SYED SHAHABUDDIN (Bihar): 
Madam, 1 beg to move for leave to intro-
duce a Bill to provide for the application 
of the principles of secularism in Govem-
ment   and  administration. 

The qnestion was put and the motion was 
adopted. 

SHRI SYED SHAHABUDDIN : 
Madam,  I  introduce the Bill. 

THE CONSTITUTION (AMENDMENT) 
BILL, 1977 (to amend articles 120, 210, 
insertion of sew article 342-A and amend-
ment of articles 343, 344, 346, 348 and 
368)  Contd. 

 


